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Please find enclosed herewith the copy of the Order/Interim Deder

passed by this Tribunal in the above said Application on g;cxi,53c4>ka31kxyléié>
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The apolicant in hies Mlemo dzted
23-83-'36 has souyht permissicn
to withdrau the application
with liberty tg apsroach the

Fe i Bhmall later, if necessary,
As the applicaticn s nat

being disposed of on merits

ve find nec impediment to tﬁé
Teéquest of the applican: being
¢ranted and it islaccordingly.
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